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Tea Board provides financial 
assistance to the tea industry under 
its ongoing schemes viz., Tea Plant-
ation Finance Scheme. Tea Machi-
nery and Irrigation Equipment 
Hire Purchase Scheme and Replan-
tation Subsidy Scheme. 

Under the Plantation ina~e 

Scheme, long term loans at the rate 
of Rs. 20,000 for plains gardens 
and Rs. 25,000 per hectare for hill 
gardens are advanced for extension 
planting, replacement and/or re-
planting. Tea Machinery and Irri-
gation Equipment Hire Purchase 
SChe111e provides for supply of tea 
machinery, irrigation equipment, 
vehicles etc. to tea gardens on de-
ferred payment basis. For tea 
machinery and vehicles, the ceiling 
per garden is Rs. 10.00 lakhs and 
for irrigation equipment also the 
ceiling is Rs. 10.00 lakhs. Replan-
tation subsidy scheme provides for 
outright grant at the enhanced rates 
of Rs, 10,400 for plains gardens, 
Rs. 15,000 per hectare for Darjeehng 
gardens and Rs. 12,500 per hectare 
for gardens located in other hilly 
areas with effect from 1 October. 
1980. This is for replanting/J eplace-
ment planting of old and unecon c .. 
mle tea a ea~. The Te 1 Area 
Rejuvenation and Consolidation 
SUb&ldy Scheme provides for out .. 
right grant at the rate of Rs. 3,000 
per hectare for rejuvenation and 
infilling and R.;; 4,000 pel hectare 
for rejuvenation and infillmg with 
inter-planting of existing uneco-
nomic tea arc.l.S in the hills. 
'.,l he \cope of the schelne ha, ~in e 

been extended to tea a ea~ of i llDUra 
anJ Tilla arc..lS 0f Cachar. ro; the 
de\ d pmCl1( of ~ma  te..l gro-
,vers, rea Br)ard has liberallsed the 
ternl') and condition,) of the Replan-
tation Sub,idy Scheme and Tea Aretl. 
Rejuvenation and on~ide ation 

Su b:;.idy Schenle. Under a separate 
~('he ~ e  ~ame . Tea Packaging/ 
"Baggmg "'lllance Scheme, Tea BoaId 
finances import of tea baggingj 
uackaging machinery, A limit of 

Rs. 15 lakhs is prescribed for each 
applicant under this scheme. 

Tea Board has set up tea nurseries. 
in Tamil Nadu, Kerala. Himachal 
Pradesh and Tripura for the benefit 
of small growers. Besides this, the 
Tea Board also assists in tho cons-
truction of co-operative tea factories, 
warehouses, water supply systems 
etc. F or introducing tea cultivation 
in non-traditional areas like 
Mizoram, Manipur. Arunachal 
Pradesh, Nagaland etc., a new 
scheme, namely, New Tea Unit 
Financing Scheme, has recently been 
introduced by the Board. Under 
this Scheme, Rs. 25,000/- per 
hectare is available as loan Rs. 
15,000/-per hectare as subsidY, with 
Rs. 10,000/.. per hectare as the 
entrepreneur's contribution. Tea 
Board has also set up tea nurseries 
in Nagaland, Arunachal Pradesh 
and Manipur. 
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934. SHRI KRISHNA KUMAR 
GOYAL : 
SHRI SANAT KUMAR 
MANDAL: 

Will the Minister of COMMERCE 
be pleased to state : 
(a) whether it is a fact that the 
programme for Pragati Maidan of 
the Trade Fair Authority of India 
to popularize the fair grounds and 
increase the revenue has failed ; 
(b) whether it is a fact that TFAI 
had incurred a loss of over Rs. 8 
crorcs ; 
(c) whether it is also a fact that 
the Reserve Fund of the Authority 
has also reduced and slow winding 
up of the activities has started; and 

(d) what steps Government pro-
pose to take to impro ve the 
situation? 
THB MINISTER OF STATE IN 
THE MINISl RY OF COMMERCE 
(SHRI KHURSHEED ALAM 
KHAN): (a) It is too early to 
draw any inference. 

(b) The excess of expenditure 
over income in the accounts of the 
Authority during the three years 
1977-78 to 1979-80 amounted to 
about Rs. 6.01 crores. The deficit 
was on account of the special 
accounting arrangements followed 
during these years under which the 
amounts received as grants from 
Government for the activities of the 
Authority were credited directly to the 
Capital Account instead of being 
treated as revenues. The financial 
results for the year 1980-81 have not 
yet been finalised. 

(c) Out of a capital reserve of 
Rs. 2.79 croreS on 31st March 1980. 
a sum of about Rs. 20 lakhs was 
spent during 1980-81 on capital 
works. No winding up of activities 
is taking place. 

(d) The activities of tho Authority 
are under constant review by tho 
Board and by the o e DD ent~ 




